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Demand to give financial assistance and address other problems

being faced by onion growers of Maharashtra

SHRI MAJEED MEMON (Maharashtra): Sir, I would like to raise a serious matter
pertaining to onion farmers, who are getting a very low price for their produce, in
Mabharashtra. Some farmers had set their onions on fire since they were not getting
even their basic input cost. This year, onion prices in Maharashtra have touched a
five-year low. The average price that farmers have been able to fetch for a quintal

of onions is I 450.

Sir, farmers are not getting even the basic cost per quintal, while it is being
sold in the open market at not less than I 20/- per kg. This year, we have had a
bumper crop of onions and needed, at least, 40 wagons to transport onions to other
parts of the State and the country. But, to our dismay, they are getting only 15-18
wagons, which has resulted in non-clearance and piling up of the stock in mandis.
I have information that the Railways have agreed to give more wagons for transporting
onions, but this being the peak harvest season, inflow of the produce is not slowing
down. It is hoped that in March the produce would slow down and prices would
stabilize, giving some relief to farmers who have already had an accumulated loss
of about X 200 crore.

I would, therefore, urge the hon. Minister of Railways, through this august House,
to provide the maximum number of railway wagons for clearing the piled-up stock
of onions and transportation of onions to other parts of Maharashtra and the rest
of the country immediately and save the growers from the financial crisis. I would
also like to urge the Government to take a serious note of the situation and offer
some financial assistance to the farmers which may, inter alia, include loan-waivers

for their survival.

Demand to make Constitutional provisions to give reservation to

dalits in employment in the private sector

#t @, Td. g (SR gew): HElgy, ¥ &I e sfergwern # aferdi &1 W
RI-GRT AFEH B, oAfd o ff 32 <91 ot 9% ar1 # o & forg s w7
o <1 I81 81 WRHN) BRI AR B Bl ST & & MR Jggferd kT &1
b TSl S BT Bl

fafdr=r & § <frdl &) IR 39 BRI 8:— 3.95 UfIerd IRBRT Absl, 0.93
icrera ArdSie &3, 2.42 uferd ol &, 2.19 gkerd eRe] BMIR, 18 keI
PN BRI, 1.05 IR IR-BN BRI, 13.6 TR GeH, oY IR 79 ITHT q2AT 83.5
yfererd eferd RaRT & H1RY® 3T A1 5,000 TUA I HH Ud 67 Ffrerd gferd gaRaRr
feBrS! Aol wR R &l




Oral Answers [22 March, 2017] to Questions 33

12.00 Noon

RGN &5 & AI-TY 7o &9 § A gferdi & AeRar 7 8 < 9l €1 ve-
g iR BIATPT b BROT A 2.42 IRRE Sfed gRar & Fol &5 § &M #R =
g, Safe o a3 § & gferal & ISR @ GHEAY Suae Bl

31cT: AR ARIY & b gferd Wy 1 (ol &3 3 Rev < &1 Haune gaver
B ST, oy St i FRufT AoTge 81 Sk I Wt AHTST 1 Jeg eRT H 31 Febil|

ORAL ANSWERS TO QUESTIONS
(MR. CHAIRMAN in the Chair)
Surrender and rehabilitation policy for NER

*211. PROF. M. V. RAJEEV GOWDA: Will the Minister of HOME AFFAIRS

be pleased to state:

(a) the number of militants who surrendered under the ‘Surrender and
Rehabilitation Policy’ for the North-Eastern Region;

(b) the number of individuals still undergoing rehabilitation under the scheme
as of the Financial Year 2016-17; and

(¢) whether Government plans to start any scheme to integrate these individuals

into the mainstream by providing academic and employment opportunities?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) As per the information available from the States 15314 militants have

surrendered under Surrender-cum-Rehabilitation Policy for North Eastern Region.

(b) 235 individuals are still undergoing rehabilitation under the Surrender-cum-
Rehabilitation Scheme as of Financial Year 2016-17.

(¢) The assistance given under the present Surrender-cum-Rehabilitation Policy
for North Eastern Region has components of rehabilitation and is intended to enable

the ex-militants to join the mainstream.

PROF. M. V. RAJEEV GOWDA: Sir, the reply states that more than 15000
individuals have been rehabilitated. Can the Minister provide us the details of how

many have been provided jobs and how many lapsed back into militancy?



